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( D.K.CHAKRAVORTY )

31-8-1990 R 0A 515/89

Present: \

.5hri A.S. Grewal, counsel for the applicant.
The learned d)Qnsd.For the

applicant requests for an adjournment.

" Adjourned to 19th November, 1990,
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( PoK. KARTHA )
MEMBER (A) - VICE CHAIRMAN

fee

19-11-80 an 5715 /89
Applicsnt thrawgh Shri A.S.Grewal,Counsel.

Shri J.Se. Chauhan, ASI, present fof the
respondents.

Learned counsel of the applicant

Knand,
states that the present OA was @@P&égﬁimﬂ
on 12.1.1990 and orders were passed by the
Tribunal therson. The learned counssl fer -
the epplicant further states t hat hes has
not received any instructions. Ip vieu of
this the OA has become _infructuous and it
is dismissed as havingﬁﬁnfructuous.
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( D.K.CHAKRAVORTY) ( P.K.KARTHA)
NEMBER L ~ VICE CHAIRMAN




